1988 1aid on the
2s$ meld:uﬁl 4 DECEMBER Fopare Sl on 3156

afewger ey dare Wt (ot wo wio
afew) : (%) ft g whwd
wer-aaq (busy hours) & |

(w) ¥ fad q¥ sk wivw
At & 7 find o a7 frec g

(w) e Qe st F

Development of Gandhidham near
Kandla

967. Shri Ehimji: Will the Minister
of Transport and Communications be
pleased to refer to the reply given %o
Unstarred question No. 715 on the
28th February, 1958 and lay a state-
ment on the Table showing:

(a) the areas developed in
Gandhidham by the Central Govern-
ment and the Sindhu Resettlement
Corporation separately; and

(b) the prices and terms fixed by
them separately for sale of develuped
land?

The Minister of State in the Minis-
try of Transport and Communications
(Bhri Raj Bahadur): (a) and (b). The
information is being collected and
will be laid on the Table of the Lok
Sabha in due course,

12-11 hrs,
PAPERS LAID ON THE TABLE

AMENDMENT TO ANDAMAN AND Nicomar
IsLanps Mortor VemicLEs Rurzs

The Minister of State in the Minis-
try of Transport and Communications
48hri Raj Bahadur): Sir, I beg to lay
on the Table, under sub-section (8)
of section I33 of the Motor Vehicles
Act, 1939, a copy of Notification No.
122/38, dated the 5th November, 1958,
anaking certain amendment ‘to the
Andaman and Nicobar Islands Motor
Vehicles Rules, 1939, published in
‘Pnfaman and Nicobar Gazette.
'{Placed in Librory. See No. LT-1078/
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Onrpzne 135UED UNDER Esspwriaz, Com-
MODITIES ACT

The Deputy Minister of Food amd
Agricuture (8hri A. M. Thomas):
Sir, I beg to lay on the Table, under
sub-section (6) of section 3 of the
Essential Commodities Act, 1855, =
copy of each of the following Orders:

(1) Requisition Orders for Rice
served on certain traders in
East Godavari District
(Andhra Pradesh).

(2) Requisition Orders for Rice
served on certain traders im
Tadepalligudam of West
Godavari District (Andhra
Pradesh).

(3) Requisition Orders for Rice
served on certain traders in
Thanuku of West Godavani
District (Andhra Pradesh),

{4) Requisition Orders for Rice
served on certain traders in
Nidadavole of West Godavarl
District (Andhra Pradesh).

(5) Requisition Orders for Rice
served on certain traders in
Chebrole of West Godavan
District (Andhra Pradesh).

(6) Requisition Orders for Rice
served on certain traders im
Eluru of West Godavari
District (Andhra Pradesh).

{7) Requisition Orders for Rice
served on certain traders im
Bhimavaram of West
Godavari District (Andhra
Pradesh).

(8) Requisition Orders for Rice
served on certain traders in
Guntur  District (Andhra
Pradesh).

(8) Requisition Orders for Gram
served on certain traders im
Sriganganagar District (Ra-
jasthan).

(10) Orders to get declaration of
Gram stocks served on certain
traders in Sriganganagar Dis-
trict (Rajesthan). [Placed is





